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Title: Need to implement the Sachchar Committee Report with regard to the socio-economic condition of Muslims in the
country.
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MR. CHAIRMAN:

Shri J.M. Aaron Rashid and

Shri Madhu Goud Yaskhi are allowed to associate with the issue raised by Shri Shailendra Kumar.
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MR. CHAIRMAN: It is the same matter. No please. Dr. Thambidurai.
...(Interruptions)
MR. CHAIRMAN: Then others also will ask. We cannot have it. Dr. Thambidurai.

...(Interruptions)

12.21 hrs.

At this stage, Shri Rajiv Ranjan Singh alias Lalan Singh and some other hon. Members came and stood on the floor near the
Table.

...(Interruptions)






